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IN THE HON'BLE CENTRAL ADMINISTRAfl TRI-B!JNAI-'  

KOLKATA BENCH, NIZAM PALACE 

0. A. NO. 	O 2O1 

IN THE MATTER OF: 

The Administrative Tribunals Act,- 1985; 

-And- 

IN THE MATTER OF: 

An application under Section 19 of the AdmifliStr'(' 

Tribunals Act, 1985; 

-And- 

IN THE MATTER OF: 

Soumyabrata Mai, Son of JyotumOY Maitv  
, ilflg 

S 	 at \lillage and Post Office RankiniPur, P.oiCe StLiofl 

ft 
Nandigrarn, District Purba MediniPUr Pii Cod No. 

721650; 	 Applicant; 

-VERSUS- 

1. 	Union of India, serViCe through hc Gen:ra 

Manager, South Eastern RailWay, Office at 1.1, Qrdn 

Reach Road, Kol-kata-700 043; 	
. 

4. 	. 
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O.A/350/484/2017 	 Date of order 24,11.2017 

Coram: Hon'ble Ms. Bidisha Banede,JdiCi;Member  
Hon'ble Ms. Jaya Das Gi ta;'AdminStr'atiVe Member 

For the Applicant(s) 	Mr. P K Ghosh counsel 	 I  

For the Respondent (s): Mr. M.Kandopádh/Y, counsel 

ORDER (Oràil, 

Per Ms. Bidisha Banerjee, Judicial Meii1biI 

Heard Id. counsel for both sides. 

The applicant is aggrieved as'despite Screening in 2012, as evident fr6m the 

Annexur 	 ?f A-2, he has not received any call lett'rom the respondents,'when 

... 

r 	
9'0. 	 mthe 

sevea candidates haveb4n appointed:on 0  
 

-. 

Annexure A3 

Ld. counsel 'submits4 	 this '.r.iburiäl as in O.A 

4 	
ro ! 	 — 

350/651 and
raw 
	 pTi9 	ye beengran.ted, y!et the 

applicant languis. 
.. 

4. Ld. counselfor 

disposed ofiith 

tisfid if the O.A is 

er the pending 

016with à
•.

r 
 
ëasOrepresentation dated 242 	 ned,ai' s ekl ng order. 

cc, 

5. The O.A is disposed of with ia direction Cipon the respondents authoriies i.e 

the Respondents no. 6 or any other competent authority to considr the 

representation strictly in accOrdane with law to pass a reasoned and sp'aking 

order within 3 rronths from the' datéof receipt of a copy of this order and to 

communicate thdecision to the appIicn'thi11mediately thereafter 
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6 	It is made clear that we have hot gone into the merits of the matter and 

therefore all points are kept open for, consideration by the respondents 

authorities. 	 :- 	 I 

7 	The 0 A is accordingly disposed of. No cost 

4 	 Ic7CA' 

(Jaya Das Gu—.- 	
r 	 (Bidisha Bar{erjee) 

Member (A) 	 I 	 Member (J) 

ss 



The General Manager, South Eastern 

Railway, 11, Garden Reach Road, Ko1kata-700043; 

The Divisional Railway Manager, Kharagpur 

Division, South Eastern Railway, Kharagpur, District 

Paschirn Medinipur, Pin Code 721302; 

The Divisional Railway Manager (P) South 

Eastern Railway, Kharagpur, District aschim 

Medinipur, Pin Code.72 1302; 

The Divisional Personal Officer 1, South 

Eastern Railway, Kharagpur, Office at Khaagpur, 

Paschim Medinipur, 721302; 

The Chairman, Railway Recruitmèn't Cell, 

South Eastern Railway, Office at Bunglow N. 12A, 

11, Garden Reach Road, Kolkata, Pin Co1c No. 

700043, Respondents; 


